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QRDER DATED 22-12-2004,

Nore appears for the Applicant '
on repeated calls, Applicat is also
not present and no request has been
made on his behalf for adjoubmvment,
hcwever,ﬁs.s.b.}?a’qq aik,leamed counsel
for the Respondents is present,In the
| said premises, this case is dismissed
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for default,

Judicial Member




